(b) The Scheme, to be implemented in about three years beginning 2010-11, would
support States and UTs to fill the existing gap in their treasury computerization, upgradation,
expansion, and interface reguirements, apart from supporting basic computerization. The
scheme covers installation of suitable hardware and application software systems in networked
environment on a vide area basis and building interfaces for data sharing among various stake
holders. Complete guidelines are available in public domain at Attp ¥/ finmin.nic.in/the__ministry/

dept__expenditure/plan_finance/ TreasuryComp__NeGP.Pdf.

(c) The overall cost of the scheme is Rs. 626 crore at Rs. 1 crore per district in existence
on 1 April, 2010,

(d) The treasury computerization project is expected to make budgeting processes more
efficient, improve cash flow management, promote real-time reconciliation of accounts,
strengthen Management Information Systems (MIS), improve accuracy and timelines in
accounts preparation, bring about transparency and efficiency in public delivery system,
better financial management alongwith improved quality of governance in States and Union
Territories.

Licences 1o foreign fund investment by SEBI

916. SHRI ISHWARLAL SHAMNKARLAL JAIN: Wil the Minister of FINANCE be pleased to
state:

(a) whether it is a fact that the Securities and Exchange Board of India (SEBI) is not

giving licences to foreign funds investment vehicles based out of Mauritius;
(b) ifso, the reasons therefor; and
(c) thelikely impact of this SEBI measure in future?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO NARAIN MEENA):
(a) Securities and Exchange Board of India (SEBI) has informed that the regulations for
registration of Foreign Institutional investors (Flls) and Foreign Venture Capital Investors (FYCls)

do not discriminate on the basis of the country of incorporation of applicants.
(b) and (c) In view of (a) above, not applicable.
Insufficient loans to priority sectors by banks
1917, SHRI SHIVANAND TIWARI: Will the Minister of FINANCE be pleased to state:

(a) whether it is a fact that agriculture, small and medium industries and export which
have been marked as priority sectors to be provided loan by the hanks in the country are not

being given sufficient loans;
(b) ifso, the details thereof;

(c) the amount by which the average annual loan being provided to these sectors is less
than the amount earmarked for them;

TOriginal notice of the question was received in Hindi.
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(d) whether Government has asked the banks to improve this system; and
(e) it so, whether any time-frame has been fixed tor this purpose?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO NARAIMN MEEN/—\):
(a)to (c) As per extant guidelines of Reserve Bank of India {(RBI) on Priority Sector Lending
(PSL), Agricultural, Micro and Small Enterprises (MSE) and Export are part of the overall PSL
target of 40% of the Adjusted Net Bank Credit (ANBC) for domestic Scheduled Commercial
Banks (SCBs).

The sub-target fro lending under Agriculture is 18%6 of ANBC for the domestic SCBs while
there is no sub-target for MSE and Export sectors. However, for foreign banks operating in India
there is a sub-target of 10% of ANBC for MSE and 12%6 of ANBC for Exports under the overall
PSL target of 32%6 of ANBC.

As per information furnished by RBI the position of total advances to MSE sector is given

helow:
Year All Scheduled Commercial Banks
Mo. of Accounts Amount Rs. in crore
in lakhs
karch 2000 418.51 256128.07
kMarch 2010 87.2Q 364001.01
(Provisional)
% increase 79.94% 42.12%

Source: RBI
Similarly, the position of total advances to Agricultural sector is given below:

(~Amount in Rs. crore)

Banks Target Achievement Achievement (%6
Commercial Banks 2,50,000 2,74,962.68 109.00
Co-operative Banks 45,000 57,49Q.02 127./8
RRBs 30,000 34,456.22 114.85
TOTAL 3,25,000 3,66,918.82 112.90
Source: RBI

(d) and (e) The Government has convened Zone wise mestings under the Chairmanship of
the Finance Minister with Chief Ministers of States/Administrators of Union Territories (UTs) and
Chief Executives of Public Sector Banks (PSBS) to review the progress made by PSBs under
various sectors. During these meetings flow of credit to different sectors of the PSL, including

credit to Agriculture and MSE was reviewed.
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The banks have been directed, infer-alia, to increase the number and account of Kisan
Credit Cards; ensure timely and adequate credit to small and marginal farmers, besides ensuring
growth in credit to micro-enterprises.

Further, in terms of the recommendations of the Prime Minister’'s Task Force on MSMEs,
banks have been advised that 60 per cent of MSE advances to the micro enterprises is to be
achieved in stages wiz. 50% in the year 2010-11, 55% in the year 2011-12 and 60%o in the year
2012-13 Banks have been advised to achieve a 20 per cent year-on-year growth in credit to
micro and small enterprises and a 10 per cent annual growth in the number of micro enterprise
accounts.

Impact of Greece crisis on Indian economy

918. SHRID.RAJA:
SHRIM.P. ACHUTHAN:

Will the Minister of FINANCE be pleased to state:

(a) whether the recent Greece Public Finance crisis had any impact on the Indian
economy; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF FINANGE (SHRI NAMO NARAIN MEENA):
(a) and (b)) With Greece’s share in India’s exports at 0.3 per cent in 2009-10, the channel of
crisis propagation wia exports has been insignificant/minimal. The crisis, however, affected the
Indian economy temporarily through setback in portfolio flows, which soon rebounced due to the
resilience of the Indian economy.

Online money transter services in the country

1919, SHRIBALAVANT ALIAS BAL APTE:
SHRI SHREEGOPAL VYAS:

Will the Minister of FINANCE be pleased to state:
(a) the relevant laws to administer online money transfer service in the country;

(b) whether companies carrying out online money transfer transaction business

are doing so after necessary registration and approval from the Reserve Bank of India (RBI);
(c) ifso, the details thereof and if not, the reasons therefor; and

(d) the measures taken or being taken by Government/Reserve Bank of India to
safeguard the interests of users in this regard ?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHF{l NAMO NARAIMN MEENA):
(a) In terms of Section 4(1) of the Payment and Setflements Systems Act, 2007, no person

TOriginal notice of the question was received in Hindi.
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